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National Highways 

r Shri Bibhuti Mishra: 
I Sbri K. N. Tiwary: 

1966, J S~ M. L. Dwlvedi: 
I Shri S. C, Samania: l Sbri YashpaJ Singh: 

Shri R. S. Tiwary: 

Will the Minister of Transport be 
pleased to state: 

(a) whether it is a fact that the 
Central Government have decided to 
give financial aid to each State to 
link National Highway with the muni-
cipal areas of the State: and 

(b) if so, the quantum of assistance 
given So far to various State Gov-
ernments? 

The Minister of Transport (Shri 
Raj Baham): (a) and (b), Perhaps, 
the Members refer to the financing of 
National HigIiway links in Municipal 
areas. The decision of the Central 
Governmen t to give finanCiial aid for 
maintenance and / or improvement of 
the National Highway links in the 
municipal towns with population of 
20,000 or more, was taken under Sec-
tion 8 of the National Highways Act 
1956, whereby the Central Govern-
ment can enter into an agreement 
with any State Government in regard 

to the development and maintenance 
of portions of a National Highway 
within municipal areas, and such 
agreement may provide for the :;har-
ing of the expenditure by the res-
pective parties thereto. 

2. Under the terms of the agree-
ment, the Central Government will 
pay for the development of the Na-
tional H:ighways within Municipal 
areas where a minimum road-land 
width of 100 ft. will be available, and 
such links will be treated as perma-
nent National Highway links. 

3. Where road land width of 100 ft. 
is not available the portions passing 
through Municipal areas will be 
treated as temporary links of the 
National Highways, and byepasses 
around such towns will be construct-
ed later on. 

4. For the maintenance of both the 
permanent and temporary links the 
Central Government will pay at the 
rate of Rs. 5,000 per mile per year or 
the actual expenditure incurred, 
whichever is less. If any expenditure 
has to be incurred in excess of 
Rs. 5,000 per mile fOr the proper 
maintenance of the links, such addi-
tional expenditure has to be borne hy 
the State Government. 

5. So far, such agreements have been 
signed only with the State Govern-
ments of Orissa and Rajasthan, who 
are now getting financial aid from 
the Centre according to the terms 
mentioned above. 

The length of such links in Rajas-
than and Orissa is 18.77 miles and 
3'25 miles respectively. 

Prices of Rice in Kerala 

7 J 8bri P. C. Borooah: 
196 • L Shri P. R. Chakraverti: 

Will the Minister of FOOd and ACTi-
culture be pleased to state: 

(a) whether it is a fact that the 
rice growers in Kerala ha"e demand-
ed higher prices for rice; 




